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ZouJ. Tru¥rt Corporau.. 
+ -1'" J Shri Maheswar NalIr.: 

l Shrimati Savitri Nlpm: 
Will the Minister of Transport aBC 

CouununicatioIII be pleased to .tate. 
(a) whether the Minister of TralLl-

port and Shipping has recently pro-
posed to the State Governments con-
cerned to set up a Zonal Transport 
Corporation for the States of Bihar, 
Orissa, West Bengal and Assam. and 

(b) the reaction of the State GOY-
ernments in that regard? 

The Minister or Shippinc In the 
Ministry of Transport and Commu-
aicatioDS (Shri Raj Bahadur): (a) 
-.nd (b). A statement giving the b-
fonnation reQ.uired is laid on the 
ta~)lc of the House. 

(a) and (b). No proposal has 
been made to the Orissa Bihar, 
West Bengal and Assam Gov-
ernments for settiUi up a Zonal 
Transport Corporation. 

1 However, in the course of • 
meeting held in the room of the 
Chief Minister, West Bengal, on 
8-2-1963 to consider certain matterll 
relating to road and inland water 
transport in the West Bengal-Assam 
area, it was suggested that a scheme 
might be formulated whereunder the 
Governments of Assam Bihar and 
West Bengal could be ~sociated with 
the Road Transport Organisation set up 
by the Department Of Transport for 
the movement of essential suppli~SI to 
Assam and North Bengal. 

3. This suggestion has been examin-
ed by the Government of India. Since 
the scheme of the Road Trall8POrt 
Corporations Act, 1950, does 
not envisage the establishment of 
a corporation by the Central Govern-
ment to provide transport ser-
vices in more than one State, 1\ pro-
posal for the conversion o~ the de-
partmentally operated road transport 
undertaking into a limited Com-
pany, under the Compa·nies Act, 1956, 
is under consideration. In case a com-
pany is incorporated, it will be open 
to tbe navrrnments of West Rc-tgal, 
Bihar nn" !\qsam to participate in it 
as IIhare-holders in due course. 

8hri MaheBwar NalIr.: From ,1. 
£atement, I find that the Ceput-
mentally-run road transport under-
taking is to ibe converted into a limi'-
ed company in which Bihar, Weet 
Bengal and Assam will be !IIhare-
holders. Why has Orissa been exclud-
ed as it also comes under the easter. 
zone? 

Shri Raj Bahadur: It i.s not ~sen­
tially a zonal programme. 'l\he road 
tr8ll8POrt organisation was set up lor 
a specific purpose, to meet the situ-
ation arising out of the strike or the 
Pakistani crew in the river servicell. 
At present, we have set up a depart-
mental organisation which has to be 
converted into a company i.n whick 
the concerned State Governmt"ntll 
may JOm. In case the Orriaa 
Government shows any desire 
or anxiety tor joining it purel,. 
fO!' ("ommercial reasons, that ia a mat-
ter which will be settled onl,. by 
di8cussion. 

Shri Maheswar Naik: In fonnula'-
iIllg this scheme, has the regional d.i8-
parity existing so far as taxation mea-
sures are concerned in different 
States been done away with? 

Shri Raj Bahadur: The question • 
rather extraneous to the original 
question. 

Hr. Speaker: I also feel likewi!~. 
Shri Sham Lal Sarar: Is the formll-

tion of this corporatiOn taking place 
limply to keep. our shipping 8l'rv!ce 
safe from any future action of the 
Pakistani crew or is it to facilitate 
the incoming and outgoing trRme 
particularly in relation to Assam? 

Shri Raj Bahadur: In the very na-
ture of things this road transport 
organisatni~ cannot protect our 
shipping or inland walp.r transport. It 
is to provide an alternative means of 
communication because it is a not 
prudent to depend entirely On one 
single line of communication, namel,., 
the railways or to depend on the 
circumstance or there being no fUT-
ther trouble so far as inland water 
trllillsport l~ concerned, becau~e it hu 
to PIlII throllih Paki.tan territory. 
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Dr. L. M. SiJl~hTi: What iI the pro-
arrarnme OJ' Government to secure bet-
ter and greater coordination of rca:! 
transport in these States lind in 
States of the western borders of 
India particularly? l! it proposed to 
haTe II corporation such as the 
one mentioned in the state-
ment laid on the Table for the west-
ern border States of Lndia? 

Shri Raj Bahadur: I think it would 
be II far-fetched question. But so far 
u co-ordination with railways i, 
concerned, r think I should reply. We 
propose to set up a board of manage-
ment in whiCh representation will be 
riven to the raiways too whicl:! will 
ensure the necessa'ry co-ordination 
lind co-operation between road and 
rail. 
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Shrl Banmatarl In view of ~. 
fact that there was a strike by the 
crew of the Joint Steamer Company, 
has this corporation been set up to 
meet such a situatiOn in a time of 
emergency? 

Shrl Raj Bahadar: That is exactl,. 
the purpose. We cannot anticipate 
what the Pakistani crew will do and 
whether they would have an oppor-
tunity to strike. It is to meet any un-
toward situation that this scheme baa 
been envisaged. 

Shri R. Barna: If the corporation ill 
not commercially sound, will the 
Central Government step in to give 
• subsidy? 

Shrl Raj Baha4ur: This is a Central 
Government organisation at present. 
It is proposed to be run under the 
Ministry Of Transport. The question 
of subsidy has not yet arisen because 
we find the first results encoura,::illg. 
In fact, we think that if condition. 
continue as they are even in regard 
to availability of traffic or good8, it 
might work welL 

Shrl P. Venkatasubbaiah: Is it tho 
intention of Government to extend 
the scope of this corporation to other 
States especially in the .0uthE:m 
zone where nationalisation of blla 
transport has taken place? 

Mr. Speaker: That is beyond the 
!!cope of the original question. 

Apieultllral Implements centre at 
at Allgarh 

.746. Shri yashpal Singh: 1~iI1 the 
Minister of Food and Agricnllue be 
pleased to state: 

(a) whether it is a fact that Gov-
ernment have started a Centr7 for 
Agricultural implements at Al!earh 
under the Package Programme; and 

(b) if so, the details thereof! 
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